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CEUTRAL ADTVIVICZTRATIVE TRIBUNAL
. MUMBAT BENCH

No.855/2001, ”36/2(0

As 1, 858/2001, 85%/2001,
60/2001, _.861/2001,  862/2001 §63/2001, 864/2001,
65/2001, uUU,LUUI,, 867/2001, 868/20C1, . 869/2001,
70/2001, 871/2001, 872/2001, §73/2001 and 874/2001.
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Dated this Friday the 7th Day of December, 2001.

hon’b]e Shr1 Justice B1tendra D1kbh
Horn’ble umbsuhdﬂbd habury,,ﬂemher

Shri Vijay S. Amberkar,

“wWorking as Khalasi under

Assistant E?epbrlpaT'Eﬁgiﬁeei (C)

Metropo?itar T ﬁbDOrt PfOJeCt (R),

Ngy Mumba1. : _ o .. Applicant in.
- ’ ‘ CA 8535/2001%.

Shri P.G. Nehate,

working as Khalasi ‘under

Divisional Electrical Engineer (C),

Metropolitan Transport Project (Rlys),

‘Central Railway, Ju1nagar, ) o :

r Navi Mumba1. T R .. Applicant in
' : : : CA 856/2001.

"Shri M.V. Dange;

working as Khalasi under -

"Divisional Electrical Engineer (C),

Metropolitan Transport Project (Rlys),

" Central Railway, uu«nagar, : . )

Nav1 Mumbai. . R .. Applicant in
— - OA 857/2001.

Shri Gopal V. Patil B
work1ng as Khatlasi under
xSsistant Electrical Engineer (C)

b
- Metropolitan Transport Project (R),

Central n&?}Wdy, uuluauat,

Navi Mumbai. , . . .. Appiicant in

' N { OA 858/2001.

Ehri G.R. Talele, : -

working as Khalasi under . . ‘

Assistant Electrical Engineer (C},

Metropolitan Transport Project (R), .

Central Railway, Thane. - ‘ .. Appilicant 1in
- ' CA &858/2001.



fhri H.D. Chaudharé,

Working: as hhalds® under

Assistant. C 1cut:16a1 Zngineer (C),

Metropoiitan Transport Project (R), .

Central Railway, IHJhC. k
shri J.H. Talel Y : .

working as Khd1a81 under ,
Dy Electrical Engineer (C), -
MTP (R), Central Raiiway, .

Juinagar, Navi Mumba:. S .

shri V.M. Kathane,

woTrKing -as Khalasi uridgét

Assistant Eiectrical Engineer (C),
MTP (R), Central Railway, Thane.

Shri R.K. Reddy,
"acrkiﬂg as Khalasi’ uwder

STStdﬂL :1ebt*‘ca§ Engineer (C),
"MTP (R}, "Central Raiiway, ' o
Juinagar, Navi iumbaT, )
shri R.L. .Kadam, - .

working as Mason-III uwder .

Assistant Electrical Engineer (C),.

MTP (R, Centralqua|xay, Thane.

Shri A.R. Sheikh,

working zs Khalast uﬂner

Assistant Electrical xg.iaer (L),
MTP?(R},'Centra1 Ra%xw;y,.Thane.;

nder :
Engineer (Cj),
ilway, Thanhe.

: cnyincer {(Chy;
G Tway , lHaﬂe.

Shri L.M. Jangle, - .
working as Khalasi under P
A o e i e TR A S SNt T O
ASSioltant Dmigitr 1bal '."_'HBH'“:,‘C! Via j oy
\ — — . - g e
MTP (R}, Central Rdaitay, :
Fos m osey mm s g aem KT o g = [ TR P ‘
JUd i!?dgdf s Navi “’lfJHiUdi .
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~—AppHicant i

App1icant in
. OA 860/2C01.
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OA-861/2001.

Applicant in
OA 862/2001. -

Apﬁ1ﬁ5aht'éﬂ
CA 863/2001.

AépiiCant'in
CA 864/2001.

Applicant ir
. OA 865/2001.

o/

OA 866/2001,

AK*1;4M  .

Appiicant in

OA 868/72001
I3



‘Shri V.D. Talele,

M.E. Mutihu,

i ‘ .
WOrkKing as Khalasi under .
Dy. Chief Electrical Engineer (2,
MTP (R), Central R":Way,
Juinagar, Navi Mumbai.

shri C. Scloman, :
Driver (Ad-hocy,

N}

Assistant Electrical . :HQTHQEf (C},.

MTP (R), Central Ra13way, Thane.

Shri Y.E. Patit, :
working as Khalasi under

Assistant EVsctrical :ngindci {Cy,
MTP (R}, Central Railway,

Juinagar, Navi Mumbai.

T
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Shri V.R. Patil, :
WOrKing, as Khalasi under )
Assistant Electrical Enginesr "(C),
MTP (R), Central-Railway, ‘
Juinagar, ‘Navi Mumbai.

working as Khalasi under

Assistant Electrical Engineer.(C), -

MTP (R}, Central Railway,
Juinagar, Navi Mumbai.

Shri V.S, Javirkar,
working as Khalasi under

- Assistant Electrical Engnneef'(C),

MTP (R), Central Railway,
Ju1nqgar,vNaVa Mumbai. ) )

< BY. Advocate: sxr' %\S Raﬁaﬁu:t?y

,. 5‘ /)’
4 'vzl.,....'A.v, P T R R
i, uition o1 inaia,
P | Ao e B
Generai Manager)
Ko WP B | Mo 2 F oy g oo
vgntral maiiway,
Y R AR M
FUmoal — 40l VUL,
S .;'\l-‘.,«c‘ r—ﬁg,‘;..ﬂ_iv,,_"x P e e o m T
£ cinietr ciedtiriCatl mndgineer,
Central Railway,
CST, Mumbai - 400 001,

“Applicant a4
OA 865/2001.
Applicant in
OA 870/2G07.

Applicant in

“OA 871/2001.

Applicant in

OA 872/2001.

Applicant fin
OA 873/2001.

‘Applicant in

OA 874/2001. ' *°
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3. Chief Administrative Officer (C),

. Metropoiitan Railway Project (R),
CAO (C)’s Office, Central Railway,
New Administrative Building, :

~ 7th Floor, CST, Mumbai-400001.

4. Assistant Electrical Engineer (c),
Metropolitan Transport Project (R),
Central Railway, Juinagar,
‘Navi Mumbai. . ) - .. Respondents.

: ORDER (ORAL) . ‘
{ Per : Smt. shanta Shastry, Member (A) }

| A1l these 20 (twenty) OAs 1nv01ve a common cause .
of action. _The 1ega1 1ssue rajsed 18 the same. The
relief sought is the same.. The advoqate .is also the'

same. . We therefore proceed to disposg off these OAs by a

-

. common order. |
2. The applicants are Khalasie working in the \
Central Railway. For purposes of 1j1ustrat1on the facts
‘tn 0.A.No.855/2001 . are/given in briéf. The applicant in
tﬁé aforesaid 0.A. w granted tempo?ary statﬁé with
effect from 1989 by ordet dated 12.7.1990. According to.
the'applichnt he was relieved on being declared surplus
to join the office of Chief Eﬁginqér (C), Metrqpoijtan

Transport Project 6n 1,4.1991.' Now after a lapse of ten

~ years"the 1fiplignad ‘charge shéet has been issued to him on

10.9.2001,. The article of chargcreads as follows:- , -
- "that the ~said Shri Vijay Amberkar,
Khalasi arrived on ‘transfer from Central
Railway to MTP (R), Mumbai by producing
LPC No.HPB/797/D/ST/7FR 'dated 18.3.1991
~ {ssued under the ' signature of -
CPO(S&T)/Central Railway. Oon enquiry
. with CPO(S&T)/Central Railway vide MTP
“(R) Mumbai’s letter No.MT/E/099 . dated
17.7.2001, it was replied by. CPO(S&T)-
vide letter No.HPB/P.797/D/S&T/C1.. /PNM - .
1870/1939 "dated 5.9.2001 that the LPC in
~ guestion was not issued by his office.
It clearly 1indicates that Shri Vijay
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Amberkar, Khalast obtained appointment 1n
MPT (R) Mumbai by producing the fake
offfce order.”

3. - similar ‘charge sheet hae been 1ssUedkto the
.app1jcants in otherfOAs also,

4, "The 'ap511cent has assailed the charge sheet on

two main grounds viz.-’ )

(1) The charge sheet has been issued ‘after nearly ten
' years of his Jo1n1ng the MTP in 1991 - No reasons ere
forthcoming by way 'of any document or otherﬁise to
explain the enormous de1ay in 1ssu1ng the charge sheet.

No L :
(11) . ®e sufficient material or basis ie available to

justify the 1issue of the charge: sheet It is based on
‘a mere exchange of letters dateZ/17 .7.2001 and 5.9.2001

as mentioned 1n the article of charge.

5. The learned couns
further = that out. -of 32/’em 1 who + Jjoined the

Metrope11ten Treneport/7~oject being declared surplus

only 9 employees have :been; chafge sheeied.. It e
diecr1m1natory. Therefore the charge sheet‘of'10.9.2001
is Tiable to be quashed and eet-as1ee at the odteet.

',6. {. - The Learned Counsel also said that the applicants
have rep11ed to the charge sheet and have requested to be
provided with a defence lawyer. ’

7. ~ We have  heard the Learned Counsel for the
app]icanﬁs. In our cens1dered view it is not necessary
to jnterfere wiﬁh the "due process of law at this gtage.

In regard to the demand for a defence 1aWyer, since the

_ . charge is ef'a11eged'forgery and since the applicants are

foré;ye applicant submits
8
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' vany cosps.\xf

.on1y Kha]as1s the enqu1ry 'off1cer

Y w

ehai] take 1nto

cons1derat1on this aspect a]so‘ at the time of hearing

d1sm1ssed at the adm1ssion stage 1tself

= wh11e dea11ng w1th the request for defence 1awyer.'

"8:'  , In the above v1ew of the matter aTl the O A s are’

We do not order

L " e . . ', —-—.I_ . B T // .. - m ,'T
‘ ( smt. Shanta Shastry ) S ( Birendra Dikshit )
Member (A) v ~ 7. . - ""Vice Chairman.
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